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import at all editiom of the complete worb of 
Shakrsprare ; 

(b) if 10, the masons tberefor; 

(c) whether the educational inatitutionl 
have objected to such a blanket ban ; and 

(d) if .0, whether the ban ii propoIIId to be 
removed ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE. (SHRI 
A. c. GEORGF.) : (a) to (d). Import of 'The 
Complete Worb of Shakespeare' waa included 
in the non-permissible lilt in the import policy 
for 1971-72 period, in vieW of the availability 
of reprints in India. The position wall re-
viewed and tb., import of tht' 'Complete 
Worb of Shakespeare' wu atl<JWed by Public 
Notice No. 67-ITC(PN)/71, dated 24.6.71, 

5470. SHRI M. SATYANARAYAN RAO : 
Will the Minister of SCIENCE AND TECH· 
NOI:.OGY be ptoa.d to lalte ; 

(a) how many Indian Scientistl and Engi-
neers have gone on immigration and bow many 
on tempOrary viaao during the last three Years; 
and 

(b) the efforts made by .Government to 
diJcourage RIch JlftlPI .. &.xn going abroad in 
view or lbe serious problem of "Brain Draill" ~ 

THF. MINISTER OF PlANNING AND 
MINISTER OF DEPARTMENT OF 
SCIENCE AND TECHNOLOGY (SHRI C. 
SUBRAMANIAM) : (a) No precbe informa-
tion . I. available. According to a R.tpm 
published in the Technical Manpower Bulletin 
or CSIR in February, 1971 about 6,000 Indian 
Scientists and 15,000 Indian Engint'erl and 
Technologists Rre estimated 10 be abroad. 

(b) A proposal for creation of supernu-
merary poota ror appointment of outstanding 
lCientiits, 10 that they may not have to go 
abroad for lack of employment opportunities 
in Ihe country, ia under conlideration. Some 
of the measures alf<".ady taken to improve em-
ployment opportunitin for Scienti,ts and Engi-
neers in India and allO to facilitate the return 
of thooc who are abroad given in the Statement 
auaebed. TbeIe efforts will be continued. 

~, 

(A). Some of the measures taken to improve 
employment opportunities for scienlisu and 
engineers are given below: 

(I) Scientists are given merit promotion 
and advance increment I under the Merit 
Promotion SchnDe. 

(2) Merit of scientists from Senior Scienti-
fic Alliltant onwards to the level of 
Scientiat 'C' (R.s. 700-1,250) is _eased 
once in five yean for promotion to the 
next higher post. 

(3) F ellowabips are prov ided in the 
National Laboratories/Institutes and 
outside research institutions and Univer-
sities to encourage sci.-ntific talent in 
the country. 

(f) Grant-in-aid to Scientiits to carry out 
researeh. 

(5j The following measuf<"I ror the creation 
of employment opportunities for engi-
nee" were recommended by the Plann-
ing Commiasion and have been ap-
provm or, generally, by the Government. 

(i) State Governments and the 
Central Ministries may take up 
preparatory work in connection 
with projects to br included in 
the Fourth and IUbsequent plan. 
to the extent resources are avail-
able or can be provided. It may 
be decided and mnde "nown that 
or.ly fully invClliga ted projects 
will be included in the Fourth 
Plan. 

(ii) The preparation of technical re-
ports for selected completed major 
projects may be taken up under 
the supervision of senior engi-
ne ... s. 

(iii) Tht' training-in-industry pro-
(!Tamme, of the Ministry of Edu-
cation may be expanded u lOOn 
as may be pouible to cover 5,000 
train.-es per annum. Tho sugges-
tion of the Ministry,of Labour and 
Employment thaI the Appren-
tices Act may be modified· to 
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cover engine.-ring graduates and 
diploma holders may also ~ exa-
mined further in consultation 
wi th the Mlni.try of Education. 

(iv) Arrangements rr.ay ~ made for 
the training of 1,500 graduates 
It,d diploma holders for the 
operation and maintl:nance or 
thermal stations. 

(v) Vacant pos.s may ~ filled 
rapidly, recruitment procedure 
and prescrj~ qualifications Ix--
ing modified wherever possible. 
The general ban on the filling 
of vacant technical posta may ~ 
liflrd. 

(vi) An rarly decision may be taken 
on the introduction of a ahort 
service technical commission for 
the Army Technical Corps. 

(vii) The development of Indian Con-
sultancy Organisations may be 
encouraged. Wherever possible 
and desirable, and having due 
regard to the p~t capacity 
and competence or existing con-
suitllncy organisations, certi-
ficalea of technical soundnea and 
feasibilty from an Indian Con-
sultancy Organisation or a 
Government Organisalion with 
the necessary expertise may be 
insisted upon In the case of major 
plan projects, foreign coOabora-
tion projects and projects for 
which financial auistance is 
sought from financial organisa-
tions set up by I he Government. 

(viii) A special.cheme may be drawn 
up .. for financial aaaistance to 
engineers for the setting up oC 
small scale industrie.. The exis-
ting State Bank Scheme may be 
re-examined in the light of the 
response so Car evokrd. 

(ix) The contractual provision requi-
ring approvr.d contractors Lo nIl-

ploy qualified engineers OIay ~ 
enforced. 

(x) Engineers may ~ encouraged to 
set up co-operatives for under-
taking construction work or for 
setting up repair and servicing 
facilities for agricultural machi-
nery in rural areas. 

(xi) Avenues may be explored for the 
employment of engineers in 
marketing, sales and managr-
ment posts in public under-
takings. 

(xii) A multi-speciality approach may 
~ adoptro to scientific research 
and development. 

(xiii) Special efforts may be made 
through our Miuions abroad to 
send out technical expert. to 
friendl y developing countries to 
aaaist in their devrlopment pro-
grammes. 

(xiv) The sugestion of the Ministry 
of Labour & Employment that 
factories employing more than 
a particular number or workers 
and using power be obliged to 
employ a qualified engineer may 
he examined further in consulta-
tion with the Ministry oC Idus-
trial Development and Company 
Affairs. 

(6) A. a result of the assessment of Fourth 
Plan developmental needs of the uni-
vcrsitie<l, tbe University Grant. Com-
mission (UGe) has agreed to provide 
assistance for the crealion of aenior 
staff positions in various specialities' 
university d")lartments. Provision haa 
also been made for further development 
of laboratory and other facilities in-
eluding the purchase of speciaHIIt'd 
equipment. Opportunitiea are thus hein! 
made available for advanced workl 
research in various fielda for scholars 
and scientists having the requhite quali-
fications. 

(7) The UGC haa been providing special 
assistance to carrfully selected uni~r
sity/university depRflment. to funclion 
as Centres of Advanced Study in .pecific 
fields. The aim is to provide suitable 
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conditions and facilities for advanced 
studies and ......... rch. and to attract 
competent pt'nOnnel for worlr. at the 
Centres ; 

(8) The UGC baa also brought about im-
provement in tbe scales of teachers of 
universities and colleges wbicb a~ ex-
pectf!CI to attract and retain tbe services 
uf highly qualified jJeOple ; 

(9) The UGC b .. all along emphasioed the 
imporlance of attracti ng a reasonable 
proportion of our men and women of 
high intellectual abi~ity to tbe teaching 
profession. Besides improving the salary 
scales of teachers in tbe Universities 
and colleges. efI'orts hav", been madc 
to provide esoer.tial amenities and in-
centives for the teaching profession. 
Financial assistance is being provided 
for research and learned work. exchange 
of teachers. travel grants for visiting 
centres of research in advanced study 
in the country and for attending inter-
national conferences abroad. construc-
tion or staR' quarten and Teachers. 
hostels. etc. 

{B) The following steps have been taken 
to f>ICilitate return of scientific and technical 
penonnel to India: 

(i) Creation of a Scientists' Pool to provide 
for temporary placement of well-qu~li
lied Indian scientists and technologists 
returning from abroad. 

(ii) Creation of ,up"rnum~rary posts in 
approved scientific institutions to which 
temporary appointments can be made 
quickly from among the scientists work-
ing and studying abroad. 

(iii) The Union Public Serv ice ('"""million 
and most of the State Public Service 
Commissions have agreed to treat 
Indian scientists and technologists 
whose particulars appear in National 
Register· as 'Penonal Contact' candi-
da," for all posts adverti ... d by them. 
The Union Public Service Commiuion 
have also made arrangements for inter-
viewing I mLian sci .. nlists and techno-
logists abroad for post. in India. 

(iv) Maintenance of a Special Section of 
the National Register of Scientific and 
Technical Personnel for enrolment of 
Indian Icientists and technologist. 
abroad and for the circulation of their 
names to all Ministries. Departments of 
the Government of India. State Govern-
ments. Union and State Public Service 
Commissions. Universities. Public Sector 
Industries and large private lector 
establishments. The names of such 
personnel are published in the monthly 
Technical Manpower Bulletin (CSIR) 
which i. distributed free to about 3000 
organisations all over India. 

(v) Provision for payment of tl'3vcl grant to 
scientists. who. on their selection for 
appointment in research institutions in 
India. undertake to serve those in-
stitutions for a minimum period of three 
years. 

The qU<'llion of "brain drain" and creating 
employment potential for scientist •• 
technologists etc. is under consideration 
of Committee on Science and Techno-
logy (COST). 

R ...... for Milk Powder from Tamil Nada 
Ice Cre ... Maaafacmuoe ... • A .. odadoD 

s·m. SHRI M. KALYANASUNDARAM: 
Will the Minister of FOREIGN TRADE be 
pleased to state : 

(a) wh,th .. r any memorandum was received 
recently from the Tamil Nadu Ice C ..... IO Ma-
nufacturers' Association. Madras regarding IUp-

ply of milk powder ; and 

(b) if 10. the reaction of Government there-
to? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE): (a) Yes. Sir. 

(b) The .uggestion made by the Association 
was not found acceptable. 

5473. SHRI K. C. PANDEY: Will the 
Minister of HOME AFFAIRS be pleued to 
state: 

(a) the number of foreigners granted Indian 
citiz,nsbip in 1970-71. ClIuntry-wioe; and 




